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| TEM NO. 3 COURT NO. 8 SECTI ON | VA

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).19497/2008

(From the judgenent and order dated 23/04/2008 in WP No. 13509/2007 of
The H GH COURT OF M P AT JABALPUR)

ASSCCI ATI ON OF RES. OF MHOW (ROM & ANR Petitioner(s)
VERSUS
DELI M TATI ON COMWN. OF | NDI A & ORS. Respondent ( s)

(Wth appln(s) for interimrelief and office report ))
Date: 18/03/2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE LOKESHWAR SI NGH PANTA
HON BLE MR JUSTI CE B. SUDERSHAN REDDY

For Petitioner(s)
M . Prashant Bhushan, Adv.
M. Rohit Kumar Singh, Adv.
For Respondent (s)
M. Ashok Desai, Sr.Adv.
Ms. Meenakshi Arora, Adv.
M. Suvrajyoti Gupta, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Heard | earned counsel for the parties at |ength.
Heari ng concl uded.

Judgment reserved.

Witten subnmissions nmay be filed within three days.

(Sukhbir Paul Kaur) (Vinod Kul vi)
Court Master Court Master



